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 Raipur, the 14th April 2008
NOTIFICATION

MNo. F-6-1/Seven-3/2008.—In exercise of the powers conferred by sub-section (1) of section 13 of the
Chtianisgarh Land Revenwe Code, 1959 (No. 20 of 1959) and in supersession of all previous wotifications regarding
formation of Revenue Divisions of Chhaltisgarh State, the State Government hereby constitutes 4 Revenue Divisions
comwrsmgmedlsmasspemﬁedmmecolmnnﬂ)ofdnschedlﬂebdow md:eStalewtﬁleﬂ'ectfmm thedal.cof
publication of this Motification :— _ -

SCHEDULE
'S. No. Division Districts inclodes in the Division
m ('2)_ : _ R E)
i Raipor Raipsur, Durg, Rajnandgzon, Mahasamund, Dhamtari and Kabirdham
2.  Bilaspur  Bilaspar, Raigarh, Jmm-Chmpa and Korba
3 Bastar Bastar (Jagdalpur) Uttar Bastar Kanker, Dakshin Baswar Dantewada
{Jagdaipur) - Narayanpur and Bijapur.
4, Sarguja Sarguja, Korea and Jashpur
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